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___________ 

SPECIAL MENTIONS 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Special Mentions. Shrimati Brinda Karat, 
not here. Shri Rajeev Shukla, not here. Dr. Gyan Prakash Pilania. 

Demand to take effective steps to check human trafficking in the country 

DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, the Indian laws say that any person who is 
transported from one place to another by deceit or force is considered a “trafficked person”. 
Statistics cite that over 1.5 lakh women are traded in India every year and most of them land up in 
red-light areas or work as semi-labour in industrial cities. 

The United States has put India under tier-2 trafficking watch list for the third consecutive years. 
The 2009 trafficking of persons report said that India has failed to furnish evidence of increasing 
efforts to address human trafficking. 
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In India, human cargo is sourced from the southern States of Tamil Nadu, Andhra Pradesh and 
Karnataka, Women from North-East, West Bengal, Orissa and Bihar are sold to brothels in 
metropolitan cities like Kolkata and Mumbai. 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI): Sir, he is saying that 

women are sold to brothels. How can he say “women of those areas”? Please do something about 
it. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): One minute. Are you reading from the accepted 
one? 

DR. GYAN PRAKASH PILANIA: Yes, Sir. I am reading the accepted one. There is no specific 
State. Throughout the country, this horrid scenario is there. Trafficking of women is from every State. 
It is not one State. It happens in all States. States have been pointed out where it is more prominent. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is approved one. 

DR. GYAN PRAKASH PILANIA: Sir, with your permission, I will start reading it. 

Among SAARC countries, Bangladesh provides a steady flow followed by Nepal and Sri Lanka. 
Poverty in India and its neighbouring countries is the major cause of human trafficking. Women are 

mostly lured by promises of jobs or marriage in the city. Sometimes, they are bought at a pittance 
from their families. After being brought to the metres, they are sold to brothels. Unfortunately, many 

rescued women go back to the brothels as they face harassment back home. Hence, I would 

strongly urge the Ministry of Women and Child Development to take urgent steps, on war footing, to 
check this sordid trade in flesh. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I believe, you have not changed anywhere from 

the approved draft. 

DR. GYAN PRAKASH PILANIA: Oh, yes. Exactly, I have been reading from the approved draft. 

Demand to expedite creation of six AIIMS-like institutions in the country 

डा. सी.पी. ठाकुर (िबहार) : उपसभाध्यक्ष महोदय, भारतवषर् एक बड़ी आबादी वाला देश है। यहा ंअिधकतर 

लोग गरीब हȅ और उनके इलाज के िलए अच्छे अÎपतालȗ की आवÌयकता है। िनजी अÎपताल काफी महंगा है और 
आम आदमी की पहंुच से बाहर है, इसको ध्यान मȂ रखकर गत सरकार ने छह एÇस की तरह के अÎपताल खोलने 
का फैसला िकया था। कई जगहȗ मȂ उǇाटन, िशलान्यास इत्यािद भी हो चुका है। पटना मȂ भी एक अÎपताल खोलने 

का फैसला हुआ था और इसका उǇाटन भी हो चुका है, लेिकन अब तक उसमȂ कुछ भी Ģगित नहीं हुई है। मȅ 
सरकार से अपील करना चाहंूगा िक पटना तथा अन्य जगहȗ मȂ, जहा ंएÇस जैसे अÎपताल खोलने की बात थी, 

अिवलÇब उसे खोलना चािहए। ÎवÎथ समाज ही देश की Ģगित मȂ अिधक सहायक हो सकता है। इसके िलए जो 

िवǄीय Ģावधान करना है, उसे अिवलÇब करना चािहए और तब तक एक िकराए का Îथान लेकर भी इसकी 
शुरूआत हो सकती है। 

Ǜी कलराज िमǛ (उǄर Ģदेश) : उपसभाध्यक्ष जी, मȅ अपने आपको डा. ठाकुर के Îपेशल मȂशन के साथ 
संबǉ करता हंू। 




